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Agreement  with  Bofors  for  Manufactur-
ing of Howitzer 77 Gun and its Ammuni-

tion. 

*29. SHRl  VIRENDRA  VERMA: 
SHRI RAM AWADHESH SINGH: 

Will the Minister Of DEFENCE be pleased 
to state: 

(a) whether il is a fact that Govern 
ment propose to enter into a new agree 
ment with Bofors for the licensed manu 
facture of its field gun Howitzer 77 and 
its  ammunition;  and 

(b) if so, what are the details thereof 
stating the decision, if any, taken by- 
Government  in this  regard? 

THE MINISTER OF DEFENCE (SHRl 
K. C.  PANT): (a) No, Sir. 

(b)  Does  not  arise. 

Participation of Indian Delegation at tha 
Special  United  Nations  Session   on   Dis-

armament 

*30. SHRIMATI SUDHA VIJAY JOSHI: 
Will the Minister "o'f EXTERNAL AFFAIRS 
be pleased to state; 

(a) what was the role played by the Indian 
delegation at the Special Session of the 
United Nations on Disarmament held  
recently  at New  York; and 

.(b) what results were achieve^ at that 
Session in regard  to Disarmament? 

THE MINISTER OF EXTERNAL AF 
FAIRS (SHRl P. V. NARASIMHA RAO): 
(a) Following Prime Minister's state 
ment at the Third Special Session of the 
U.N. General Assembly devoted to Dis 
armament on 9 June, 1988, India tabled 
far-reaching proposals on a whole range 
of disarmament issues, The centre-piece 
of these proposals was a time bound 
Action Plan for ushering' in a nuclear 
weapon-free and non-violent world order. 
The Action Plan presented Indian called 
for inter-alia, the complete elimination of 
nuclear      weapons      by        the year 


